In The Central Administrative"rribunal

\)
Jaipur Bench, Jaipur

OA./TA/MP NO cm....om e s o e

Mahzsh, Lumar Da"‘d”"....n......Versu:,......;..UI‘ii.... 2f India and 2L s e
Date of Order Orders
OB Wo, 208/00 with MA o, 204/2000
9.11.2000
Mizc., Application iz allowed and the dscuments ar2 talen on
record. It iz stated that in view of ths Jccuments filed, th2
NOriginal Applicaticn has beccme  infructucus. Acoordingly it is
. dismizsad as having -m.-c-:mn infructuoms., |
{é) fJ@ fy 2ny f’txf%f

(M.F MAWALT ) (BE.2.PATFOTE)
Adm. Memb-zr _ Vice Chairman




